r)”/

Government of Jammu and Kashmir _
Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srinagar/Jammu

L]
Subject:-Litigation Reforms and effective monitoring of Litigation in Union
territory of Jammu and Kashmir-Appointment of Officer In
charge(OIC) Litigation.

GOVERNMENT ORDER NO:- 3314 - JK (LD ) of 2025
DATED:- 20 - 03 - 2025

Sanction is hereby accorded to the appointment of Officer’s of

Higher Education Department, as mentioned in annexure to this Government
Order as Officer In charge (OIC) Litigation for the cases indicated against each
including Contempt Petition, if any, pending before Hon’ble High Court of J&K
and Ladakh/Central Administrative Tribunal

The terms and conditions of appointment of the OIC shall be governed by
the provisions of Government Order No.1673-JK(LD) of 2021 dated 24.03.2021.

By order of Government of Jammu and Kashmir.

Sd/-
(Achal Sethi)
Secretary to Government
No:-LAW-0IC/03/2025 Dated: 20.03.2025
Copy to the:-

1. Learned Advocate General, J&K.
2. Principal Secretary to Hon’ble Lieutenant Governor, Raj Bhawan.
3. Joint Secretary(J&K), Ministry of Home Affairs, Government of India.
4. Principal Secretary to Government, Higher Education Department.
5. Registrar General, High Court of J&K and Ladakh , J ammu/Srinagar.
6. Principal Secretary to Hon’ble Chief Justice, High Court of J&K and Ladakh.
7. Director Litigation , Srinagar/ Jammu.
8. Law Officer concerned
9. Officer In Charge Litigation(OIC).
10. Private Secretary to Chief Secretary for information of Chief Secretary.
11. Private Secretary to Secretary Law.
12. Incharge Website.
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. Government Order file. 3
. Concerned file. e
(Reyaz Ali\Bhat)

Assistant Legal Remembrancer
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Annexure to the Government Order No. 3314 - JK (LD) of 2025 dated 20.03.2025.

S.No Case No. Case Title OIC

1 |WP /2025 UT of J&K and others Vs
Mohammad Shafi Thoker and Prof.(Dr.) Sheikh Ajaz Bashir,
others Director Colleges, J&K

2 |WP /2025 UT of J&K and others V's Bashir
[Ahmad Sheikh and others Prof.(Dr.) Sheikh Ajaz Bashir,

Director Colleges, J&K
3 |0.A No. 101/25 [Dr. Rajendra Mishra V/S

University of Jammu & Ors

Dr. Deep Novel, JKAS,
Deputy Secretary, Higher
Education Department

4 0.A No. 1455/24 [Dr. parveen Sadotra V/S UT of | Principal, GDC, Rajouri
J&K and Others
5 |0.A No. 1384/23 [Abdul Qadeer & Ors V/S UT of
J&K Dr. Deep Novel, JKAS,
Deputy Secretary, Higher
Education Department
Munish Kumar Bali V/S UT of  |P.N Hamid,JKAS,
sepalll e J&K Deputy Secretary,
Higher Education
Deepshikha V/S Health & Dr. Deep Novel, JKAS,
fe [Paroligties Medical Department Deputy Secretary, Higher
Education Department
WP (C) No. S
§ [Frosh /2024  |ChulamMohi Din VISUTOf  pyn 001 GDC, Sarah Bagga
J&K & Ors
Mahore,
o [TANo. o NobRR I ormal Vb Stats of || 2 arcader uma fickoo
4175/2021 J&k & Ladakh Principal, GCW, Parade, Jammu
10 OWP No. Kunj Lal and Ors V/S UT of J&K |Dr. Tanvi Gupta, JKAS,
330/2019 & Ors Under Secretary, Higher
Education Department
| SWP No. Satinder Singh Pathania V/S Mr. [Sh. Sanjay Kumar Tickoo, JKAS
: 3166/2019 Sheikh Mushtaqg Ahmed & Anr  [Deputy Secretary, Higher
Education Department
s akians Anju Kapoor V/S State of J&K  [Dr. Tanvi Gupta, JKAS,
12 424972015 and Ors Under Secretary, Higher
Education Department
WP(c) No. Mokshe Sajgotra V/S UT of J&K
5 290/2025 and Others Sh. Sanjay Kumar Tickoo, JKAS




Deputy Secretary, Higher
Education Department

CPSW No.
353/2013 in SWP

Ravi Kumar & Anr V. Mr.

Prof.(Dr.) Sheikh Ajaz Bashir,

14 : Director Colleges, J&K
INo. 584/2013 Sheikh Mushtaq Ahmed & Anr Fiohet Bliteaton Deépartment
L N0 O1RUES ) s NisanMalike k O VS, |Sh Sanjay Kiumep Tickoo JEAS
15 |in SWP No. :
State of J&K & Ors Deputy Secretary, Higher
1623/2014 .
Education Department
Dr. Tanvi Gupta, JKAS,
Mohammad Latief Dar Vs UT of [Under Secretary, Higher
1o | Laginals J&K and Others Education Department
Sh. Sanjay Kumar Tickoo, JKAS
17 CCP(D) No. Sumira Jan Vs Rashmi Singh & |Deputy Secretary, Higher
72/2024 others Education Department
Dr. Seema Naz,
18 WP (C) No. Mohammad Younis Dar Vs UT
© 1336/2025 of J&K and others. INodal Principal, Kashmir

Division, College of Education.
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